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:from. the salaries o.f those members 
mentioned in (b) above; if so, what 
is the total number of such members; 
and 

(d) what action Government prO-
pose to take in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
2955. 

(b) No such complaint has been 
received by the Delhi Adminic:;tration 
and the Bank 'las also denied this. 

(c) Does not arise. 

(d) Does not arise. 
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Assessment of Fishing in Goa, DantaD 
and Diu 

4940. SHRIMATI SANYOGITA 
RANE: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether any recent assess-
ment had been made :for the deve-

lopment of fishing in the Union Ter-
ritory of Goa, Daman and Dh.t; and' 

( b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINIS'rRY OF AGRCULTURE 
(SHRI R. "(1. SWAMINATHAN): 
(a) and (b) . The information is. 

being collected and it will be placed 
On the Table of the Lok Sabha in due 
course. 

Houses for Industrial Workers In 
Metropolitan Cities 

4941. SHRI AMARSINH V. 
RATHAWA: Will the Min;stf&r e"f 
WORKS AND HOUSING hp pleased 
to state: 

(a) whether Government are con-
sidering to launch a scheme that 
IndustrIal Workers in metropolitan 
citIes ('an own houses on hire pur-
ch:}se system; 

(b) if so, whether Government has 
sent any guide~ines to the State Go-
vernments in this connection: 

(c) if so, whether this scheme 
has been introduced in any State; 
and 

( rl) if so, the result achieved, and 
the number of persons benefited? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): (a) 
and (b). No new scheme is under 
consideration of Government for 
making available houses on hire pur-
chase system to Industrial Workers. 
However, Government h~ve already 
permitted transfer of ownership of 
houses built under the Integrated 
Subsidised Housinf:! Scheme for In-
dustrial Workers and Economically 
Weaker Sections of Commuruty to the 
existing occupants, who ("ould pur-
chase those houses either on outright 
sale basis or on hire pu~chase basis. 

(c) and (d). Accardi!lg to the in-
formation received 3150 housps in 
Karnataka and 22 houses in Madhya 
Pradesh have been sold to the 
occupants. Delhi Administration has 




